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RESERVE BANK OF INDIA
NOTIFICATION
Mumbai, the 12th January, 2026
F. No. DoR.LIC.N0.S7704/16.13.300/2025-26.— In pursuance of clause (c) of sub-section (6) of

Section 42 of the Reserve Bank of India Act, 1934 (2 of 1934), the Reserve Bank of India hereby directs that
the following alterations shall be made in the Second Schedule to the said Act namely:-

L.
2.

For the words “Assam Gramin Vikash Bank”, the words “Assam Gramin Bank” shall be substituted.

For the words “Chhattisgarh Rajya Gramin Bank”, the words “Chhattisgarh Gramin Bank” shall
be substituted.

For the words “Jharkhand Rajya Gramin Bank”, the words “Jharkhand Gramin Bank” shall be
substituted.

For the words “Kerala Gramin Bank”, the words “Kerala Grameena Bank” shall be substituted.

For the words “Puduvai Bharathiyar Grama Bank”, the words “Puducherry Grama Bank” shall
be substituted.

For the words “Sarva Haryana Gramin Bank”, the words “Haryana Gramin Bank” shall be
substituted.

R. LAKSHMI KANTH RAO, Executive Director
[ADVT.-III/4/Exty./650/2025-26]
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